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1. BACKGROUND

In compliance with the directions of the Hon’ble National Green Tribunal vide Order dated 13.01.2025 in OA 

No. 606/2018, the Government of Mizoram has taken several steps to improve the solid and liquid waste 

management in the State. A meeting is held every quarter under the Chairmanship of the Chief Secretary and 

the stakeholder departments along with all District Magistrates to review the status and progress of solid and 

liquid waste management in the State.  

With regard to improvement in the progress of Solid Waste Management in the State, the State has set up a 

Convergence Committee with all concerned departments involved to ensure the compliance of directions of 

the Hon’ble NGT.  

For this, waste quantification and waste characterization were meticulously done in selected villages in both 

urban and rural areas so as to devise an effective action plan to address the prevailing issues. Home 

Composting and Community Composting have been widely taken up, especially in rural areas. Majority of 

households utilize Styrofoam boxes for composting wet waste. The compost produced by these home 

composting is primarily used for cultivation of crops and this drastically reduced the amount of wet waste 

collected. In order to promote a larger populace to take up home composting, it is introduced in the State 

Flagship Programme, “The Mizoram Bana Kaih (Handholding) Scheme, 2024”, where beneficiaries would be 

given technical training to yield better results and also given assistance in marketing their products so as to 

provide a fillip to the circular economy.  

In the liquid waste management sector, the State Government has requested all households to have septic 

tank with soak pits for black water treatment. The Urban Local Bodies went beyond and above to inspect 

defaulters and rectify it. Faecal Sludge Treatment Plants are proposed to be set up in all urban towns with a 

capacity designed to cater the nearby towns and villages. Due to peculiar topography of the hilly regions, 

treatment of Grey Water remains a huge challenge. The State has decided to seek technical support from 

CPHEEO under SBM (U) 2.0 and is in the process of setting up decentralized Sewage Treatment Plant in the 

urban towns, for which pilot projects have been initiated.  

Apart from these, the State has also taken up several projects and interventions to address the gap in waste 

management and undertaken various steps to bring about behavioural change by organizing awareness and 

capacity building programs.
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2. HON’BLE NGT ORDER DATED 13.01.2025.AND ITS COMPLIANCE REPORT

The Hon'ble NGT, in its judgment and order dated 13.01.2025in OA No. 606/2018(I.A Nos. 163/2021,299/2024 & 20/2025), made several observations and issued 

directions regarding the State of Mizoram, to which the Government of Mizoram has submitted a compliance report. The directions with compliance report are 

mentioned below: 

Table 1 directions from NGT dated 13.01.2025 and its submitted compliance report 

Sl. No. Directions of Hon’ble NGT dt. 13.01.2025 Remarks/ Status as available with the Board 

A. Solid and Liquid Waste Management 

i. 

We have examined the report filed by the State of Mizoram on 10.1.2025 disclosing the 
status of solid and liquid waste management as of December 2024. The status report 
does not disclose reconciled data to draw inferences concerning each Urban Local Body 
(ULB). The next report should not only disclose an explanation observations/deficiencies 
pointed out in this order but should also give the action taken in reducing the gaps and 
be supported by time-bound execution plan. 

Updated Report prepared in the prescribed format at Annexure 
8 

B. Solid Waste Management 

i. 
There exists a gap of 70.04 TPD in waste processing which has been disclosed for 11 
districts. The next report may provide details of waste generated and its processing ULB 
wise. 

Updated Report prepared in the prescribed format at Table. 

ii. 

Table 2 (page 589) discloses that out of 319.25 TPD of waste processed out of 389.29 of 
TPD of waste generation, 147.97 (no units given) waste goes to Compost, RDF and Scrap 
for recycling. The next report may provide Composition of waste generated and 
processing of the segregated waste including its utilization/and destination. 

Updated Report prepared in the prescribed format at Annexure 
1 

iii. The next report may also provide Action plan for complete removal and processing of 
legacy waste including the area recovered from legacy waste site 

Updated Report prepared in the prescribed format at Annexure 
9 

C. Sewage Management 

i. 
There is no disclosure of sewage management by each ULB, the households are directed 
to have septic tanks but, there is no disclosure of greywater management by households 
in the community and the construction of wetlands for polishing 

Updated Report prepared in the prescribed format at Annexure 
and  Annexure 5 

ii. Factual status be filed on sewage generation, its treatment (black and grey water) and 
disposal with a time-bound action plan for each ULB. 

Time bound action plan is prepared at Annexure 10 

D. Ring fenced Account 

i. There is no disclosure on the amount ring-fenced and expenditures incurred. Report prepared in the Annexure 7 
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3. SOLID WASTE MANAGEMENT

With reference to the physical progress in the Solid Waste Management sector, the State has increased its 

collection, transportation, and processing of solid waste, in terms of volume, thereby reducing the gap 

correspondingly. Progress in relation to Solid Waste Management as per the prescribed format by the Hon’ble 

NGT is enclosed herewith as Annexure 1, and the summary of the Progress report is depicted in Table 2,Table 

3 and Table 4 

Apart from the existing SWMC at Aizawl, another waste processing facility for Construction &Demolition waste 

at Hualngohmun is under construction phase and Work progress is at 50%, and is expected to be completed 

by April 2026. The construction of a decentralized waste processing centre with a 75 TPD Material Recovery 

Facility at Luangmual under the Smart City Mission commenced in January 2025. This project has achieved 

25% progress, with completion expected by March 2026. Aizawl Smart City Ltd. has procured 20 garbage 

collection vehicles for collection and transportation of wet waste which are deployed in 10 localities of Aizawl. 

Under SBM (G), Plastic Waste Management Units have been established at 9 rural blocks across the state 

which has paved the way towards proper treatment of plastic waste in rural areas. 

Table 2 Summary of status of solid waste management in Mizoram with reference to the status at the time of last hearing i.e., 13th 
January 2025 

Particular Dec-24 Present Status Remark 

a Quantity of MSW generated (TPD) 389.29 100% 398.15 100% 

b Quantity of MSW processed (TPD) 319.25 82.01% 330.50 83.01% 

c Gap in Solid Waste Management (TPD) 70.04 67.65 
As per 
Table 

4 

Table 3 Details of channelized scrap dealer 

Material Recipient Location 
Valid 

Consent 
Details 

Steel Scraps Mizoram ISPAT EPIP, Lengte 
MPCB valid 
till 
01.10.2026 

Plastic 
Components 

M/s Indian 
Pollution 
Control 

Association 

Recycled at M/s 
Jashraj 

Industries 
43.045 MT collected in Sept 2023 

M/s Infinite 
Cercle Pvt. Ltd 

Recycled at 
Mishra Traders, 

Kanpur, UP 

157.2 MT collected during Dec 2023 
– Jan 2025 (Source: MPCB)

M/s Swachh 
Sustainable 

Solutions Pvt. 
Ltd 

2025 Jan - 17.945 MT  
2024 Aug + Oct - 109.735 MT 
2022 June + July - 101.7 MT 
TOTAL - 229.38 MT (June 2022 - 
January 2025) 
Co-processed at EKU Plastic 
Innovation Ltd., Bihar and Dalmia 
Cement Ltd. 

Note: RDF are sent to M/s Dalmia cements
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Table 4 Summary of District Wise current status of solid waste management in Mizoram with reference to the status at the time of last hearing i.e., 13th January 2025 

No Particulars 

Total estimated 
waste 

generation TPD 
upto 

December,2024 

Total wastes treated upto Dec,2024 in TPD Gap 
upto 

Dec,24 
in TPD 

Total 
waste 

generation 
TPD upto 
August,25 

Total wastes treated 
upto August ‘25 in 

TPD Gap upto 
August 

‘25 in TPD At SWM 
centre 

At the 
point of 

generation 

Total 
treated 

% Treated 
Total 

treated 
% 

Treated 

1 Aizawl 154.62 107.66 17.37 125.03 80.86% 29.59 157.2 129.7 82.51% 27.5 

2 Lunglei 21.5 0 17.2 17.2 80.00% 4.3 22.5 18 80.00% 4.5 

3 Champhai 14.39 0 12.04 12.04 83.67% 2.35 15.3 13 84.97% 2.3 

4 Kolasib 11.03 6.01 3.66 9.67 87.67% 1.36 12.3 10.9 88.62% 1.4 

5 Serchhip 9.83 0 5.6 5.6 56.97% 4.23 10.5 5.8 55.24% 4.7 

6 Mamit 6.08 0 4.08 4.08 67.11% 2 6.3 4.2 66.67% 2.1 

7 Saitual 6.03 0 4.09 4.09 67.83% 1.94 6.1 4.2 68.50% 1.9 

8 Khawzawl 4.82 0 4.2 4.2 87.14% 0.62 5.1 4.5 88.24% 0.6 

9 Hnahthial 2.21 0 1.78 1.78 80.54% 0.43 2.3 1.9 82.61% 0.4 

10 Lawngtlai 6.39 0 5.17 5.17 80.91% 1.22 6.6 5.4 81.82% 1.2 

11 Siaha 7.71 0 4.89 4.89 63.42% 2.82 7.95 5.2 65.41% 2.75 

12 Lengpui 3.39 0 2.36 2.36 69.62% 1.03 3.45 2.42 70.14% 1.03 

13 Tlabung 1.97 0 1.16 1.16 58.88% 0.81 2.05 1.24 60.49% 0.81 

14 Vairengte 4.48 0 3.07 3.07 68.53% 1.41 4.53 3.13 69.09% 1.4 

15 Kawnpui 3.29 0 2.13 2.13 64.74% 1.16 3.34 2.2 65.87% 1.14 

16 Thenzawl 3.16 0 2.24 2.24 70.89% 0.92 3.25 2.31 71.08% 0.94 

17 Sairang 2.77 0 1.81 1.81 65.34% 0.96 2.91 1.9 65.29% 1.01 

18 Ngopa 2.48 0 1.73 1.73 69.76% 0.75 2.5 1.79 71.60% 0.71 

19 Bairabi 1.85 0 1.09 1.09 58.92% 0.76 1.89 1.2 63.49% 0.69 

20 N. Vanlaiphai 1.53 0 1.11 1.11 72.55% 0.42 1.61 1.16 72.05% 0.45 

21 Darlawn 1.56 0 1.01 1.01 64.74% 0.55 1.59 1.07 67.30% 0.52 

22 Zawlnuam 1.72 0 1.13 1.13 65.70% 0.59 1.76 1.19 67.61% 0.57 

23 Farkawn 1.34 0 0.97 0.97 72.27% 0.37 1.38 0.99 71.74% 0.39 
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24 Kawthah 0.92 0 0.68 0.68 73.91% 0.24 0.94 0.7 74.47% 0.24 

25 W. Phaileng 1.23 0 0.79 0.79 64.23% 0.44 1.27 0.84 66.14% 0.43 

26 Khawhai 1.10 0 0.77 0.77 70.00% 0.33 1.21 0.8 66.12% 0.41 

27 Biate 1.09 0 0.7 0.7 64.22% 0.39 1.15 0.78 67.83% 0.37 

28 Phullen 1.12 0 0.75 0.75 66.96% 0.37 1.17 0.78 66.67% 0.39 

29 Rural 109.68 0 102 102 93.00% 7.68 110 103.2 93.82% 6.8 

GRAND TOTAL 389.29 113.67 205.58 319.25 82.01% 70.04 398.15 330.5 83.01% 67.65 
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4. LEGACY WASTE MANAGEMENT

Legacy waste remediation for ULBs of Mizoram- Preliminary activities are being initiated. The Detailed

Project Reports with action plan are being prepared by the respective Urban Local Bodies. Remediation

of Legacy Waste in the old dumping ground at Tuirial has been completed and the landfill has been

covered and reclaimed by vegetation and trees, transforming it into a green space (1598.6 sq. meter had

been bio-mined and the rest is covered in landfill). Remediation at Aizawl completed on 5th May 2021 in

accordance with Solid Waste Management Rules, 2016. Planting of trees have been complied, and the

site is covered in vegetation. Mitigation of foul smell has been complied. Legacy Dumpsite at Rengte

tlangsang was closed and remediation of 60,000 MT of Legacy Waste at Kolasib by way of landfill method

has been completed on 31st May 2023 as per guidelines prescribed by CPCB with funds from SBM(U).

Progress in relation to Legacy Waste Management as per the prescribed format by the Hon’ble NGT is

enclosed herewith as Annexure II, and the summary of the Progress report is depicted in Table 5

Table 5 Summary of the status: legacy waste management in Mizoram (urban towns)

Location 
Total Estimated Area of 

Legacy Waste to be 
cleared (Sq.m) 

Status Upto 
Dec,24 

Present Status 
August,25 

Tuirial, Aizawl 150000 
1598.6 Sq.m had been 

bio mined 

Dumpsites closed and 
covered by vegetation  

Rengte tlangsang, 

Kolasib 
35000 

34000 Sq.m had been 

landfilled. 

Dumpsite closed and 
covered by vegetation.  

5. LIQUID WASTE MANAGEMENT
The state is at its very initial stage of setting up liquid waste management for used water. However, the state 

has made notable progress in setting up and operation of treatment plants. Apart from the conventional septic 

tanks and soak pits, Faecal Sludge Treatment Plants are proposed to be set up in all urban towns with a capacity 

designed to cater the nearby towns and villages. Due to peculiar topography of the hilly regions, treatment of 

Grey Water remains a huge challenge. The state has taken up advice from CPHEEO under SBM-U and started 

a pilot project for on-site grey water treatment using Constructed Wetland Method, and work has 

commenced.  

Progress in relation to Liquid Waste Management as per the prescribed format by the Hon’ble NGT is enclosed 

herewith as Annexure III, and the summary of the Progress report is enclosed in Table 6. 

Table 6 Summary of the status of liquid waste management in Mizoram as on 31st August, 2025 

Location Projected population 2021 Estimated sewage generation in MLD 

Urban 638722 31.37 

Rural 632013 20.44 

Total 1270735 51.81 

Sl.No. Particulars Capacity in MLD 

1 Total Sewage Generation (in MLD) 51.81 

2 Existing Treatment Facilities capable of treating the sewage presently (in 10 
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Sl.No. Particulars Capacity in MLD 

MLD) only for Aizawl city 

3 Bio-digesters under PHED 3.35 

4 Community Soak pit under PHED 3.2 

5 Faecal Sludge Management (FSM) at Champhai 0.28 

5.1 ACTION PLAN TO MEET GAP IN TREATMENT: 

I. Approved action plan to construct 23 Nos. of Sewage Treatment Plant (STP) with total capacity

of 27 MLD under SBM (Urban). Consultant has been engaged for preparation of DPR, and site

verification has commenced for preparation of DPR.

II. Approved action plan to construct 23 Nos. of Faecal Sludge Treatment Plant (FSTP) with total

capacity of 0.33 MLD under SBM (Urban). Consultant has been engaged for preparation of DPR,

and site verification has commenced for preparation of DPR.

III. Four (4). Nos. of FSM is to be constructed in four districts of Mizoram with target capacity of 2.0

MLD under SBM (Grameen).

6. RING FENCED ACCOUNT

The State Government in compliance with the Hon’ble NGT direction vide order dated 13thJanuary,2025

has put in all efforts and has been able to collect the requisite committed fund to meet the expenditure

bridging the gap in solid waste management. The details are as follows: - i) Funds collected and placed in

the Ring-fenced account and operated by the Chief Secretary, Govt. of Mizoram, (ii) Sum utilized from the

Ring-fenced Account for the aforesaid purpose are enclosed as Annexure 7
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Annexure 1  Progress in Solid Waste Management 

Names of 
Districts 

Waste 
Generation 

(TPD) 
District 

Wise 

Method of Treatment in the District and its destination Break up details of waste processing District wise Action Plan to Process 100% Waste 

a) b) c) Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

Bio compost 
Units 

Used in cement Units 
Landfill 

sites 

Other 
uses 

of 
inert 

Timelines 
Budget 
outlay 

Proposal 
Organic material 

(Wet Waste) Inerts RDF 

(i) (ii) (iv) (v) (vi) 

Aizawl 157.2 

Wet waste of 80.41 

TPD is treated at the 

SWMC by mechanical 

composting and sold 

in retail outlets; and 

also used as animal 

feeds and for 

home/community 

composting. 

1. Composting – 15

TPD 

2. Animal feed –30

TPD 

3. Mechanical/vermi 

composting – 

35.41 TPD 

15.56 TPD of inerts is 

sent to the landfill 

Dry wastes of 33.73 TPD is 

baled for RDF, and also 

shredded, baled at the SWMC 

and sold to scrap dealers. 

1. Baled for RDF – 19.15 

TPD 

2. Baled and sold to scrap

dealers – 14.58 TPD

NIL 

Mechanical 
Compost 

with  a capacity 
of 50 TPD at 
SWMC 
Tuirial. 

Vermicomposting 

with a capacity of 

22 TPD. 

RDF sent outside the state for use in cement factory. 
Existing 
capacity 
of 44 TPD 

NIL 
12 

months 

Rs. 4.42 Cr 
allocated for 
improvemen

t of SWMC at 

Tuirial 

1. Improvement
of sanitary
Landfill

2. Enhancement
of capacity of 
wet waste 
processing. 

Lunglei 22.50 

Wet waste of 16.0 TPD 
is treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 4

TPD 

2. Animal feed –12

TPD 

Plan is to be proposed 

2 TPD of recyclable items such 
as aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 4.24 cr for 
construction 
of SWMC at 
Pukpui, 
Lunglei 

Setting up of 
MRF, mechanical 
composting and 
procurement of 
machineries 

Kolasib 12.3 

Wet waste of 6 TPD is 

treated: at the SWMC 

by vermicomposting; 

used as animal feeds 

and for 

home/community 

composting. 

1. Home 

Composting – 2

TPD 

2. Animal feed –3

TPD 

3. Vermi composting 

– 1 TPD

Plan is to be proposed 

Dry wastes of 4.9 TPD is baled 

for RDF, and also shredded, 

baled at the SWMC and sold 

to scrap dealers. 

1. Baled for RDF – 1.2 TPD

2. Baled and sold to scrap
dealers – 3.7 TPD

NIL NA RDF sent outside the state for use in cement factory. 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 60 lakh for 
setting up of 
sanitary 
landfill. 

Upgradation of 
existing facilities. 
Setting up of 
sanitary landfill. 

Champhai 15.3 

Wet waste of 9 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 2

TPD 

2. Animal feed – 7

Plan is to be proposed 

4 TPD of recyclable items such 
as aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 1.40 cr for 
procurement 
of 
machineries 
and setting 
up sanitary 
landfill. 

Procurement of 
machineries & 
plant. Setting up 
of sanitary 
landfill. 
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Names of 
Districts 

Waste 
Generation 

(TPD) 
District 

Wise 

Method of Treatment in the District and its destination Break up details of waste processing District wise Action Plan to Process 100% Waste 

a) b) c) Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

Bio compost 
Units 

Used in cement Units 
Landfill 

sites 

Other 
uses 

of 
inert 

Timelines 
Budget 
outlay 

Proposal 
Organic material 

(Wet Waste) Inerts RDF 

TPD 

Serchhip 10.5 

Wet waste of 4 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 1

TPD 

2. Animal feed – 3

TPD 

Plan is to be proposed 

1.8 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 2.54 cr for 
construction 
of SWMC 

Setting up of 
MRF, mechanical 
composting, 
procurement of 
machineries and 
setting up of 
sanitary landfill 

Mamit 6.3 

Wet waste of 3 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 1

TPD 

2. Animal feed – 2

TPD 

Plan is to be proposed 

1.2 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 1.29 cr for 
construction 
of SWMC 

Setting up of 
MRF, mechanical 
composting, 
procurement of 
machineries and 
setting up of 
sanitary landfill 

Saitual 6.1 

Wet waste of 3 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 1

TPD 

2. Animal feed – 2

TPD 

Plan is to be proposed 

1.2 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 6 months 
Rs 4.22 cr for 
construction 
of SWMC 

Setting up of 
MRF, mechanical 
composting, 
procurement of 
machineries and 
setting up of 
sanitary landfill 

Khawzawl 5.1 

Wet waste of 3 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 1

TPD 

2. Animal feed – 2

TPD 

Plan is to be proposed 

1.5 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 2.11 cr for 
construction 
of SWMC 

Setting up of 
MRF, mechanical 
composting, 
procurement of 
machineries and 
setting up of 
sanitary landfill 

Hnahthial 2.3 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Plan is to be proposed 

0.9 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 1.97 cr for 
construction 
of SWMC 

Setting up of 
MRF, mechanical 
composting, 
procurement of 
machineries and 
setting up of 
sanitary landfill 
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Names of 
Districts 

Waste 
Generation 

(TPD) 
District 

Wise 

Method of Treatment in the District and its destination Break up details of waste processing District wise Action Plan to Process 100% Waste 

a) b) c) Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

Bio compost 
Units 

Used in cement Units 
Landfill 

sites 

Other 
uses 

of 
inert 

Timelines 
Budget 
outlay 

Proposal 
Organic material 

(Wet Waste) Inerts RDF 

Lawngtlai 6.6 

Wet waste of 4 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 1

TPD 

2. Animal feed – 3

TPD 

Plan is to be proposed 

1.4 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 4.24 cr for 
construction 
of SWMC 

Setting up of 
MRF, mechanical 
composting, 
procurement of 
machineries and 
setting up of 
sanitary landfill 

Siaha 7.9 

Wet waste of 4 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 
1. Composting – 1

TPD 

2. Animal feed – 3

TPD 

Plan is to be proposed 

1.2 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NA NA 

SLF to be 
set up 
under 
SBM(U) 
2.0 
(cluster 
approach) 

NIL 
12 

months 

Rs 4.41 cr for 
construction 
of SWMC 

Setting up of 
MRF, mechanical 
composting, 
procurement of 
machineries and 
setting up of 
sanitary landfill 

Lengpui 2.05 

Wet waste of 2 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.42 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.61 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Tlabung 2.05 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.24 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.67 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Vairengte 4.53 

Wet waste of 2 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

1.13 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.64 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Kawnpui 3.34 

Wet waste of 2 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.2 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.61 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Thenzawl 3.25 

Wet waste of 2 TPD is 
treated through 
individual and 
Community level 

Proposed as cluster with 
nearest SLF 

0.31 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.68 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

566655

655



Names of 
Districts 

Waste 
Generation 

(TPD) 
District 

Wise 

Method of Treatment in the District and its destination Break up details of waste processing District wise Action Plan to Process 100% Waste 

a) b) c) Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

Bio compost 
Units 

Used in cement Units 
Landfill 

sites 

Other 
uses 

of 
inert 

Timelines 
Budget 
outlay 

Proposal 
Organic material 

(Wet Waste) Inerts RDF 

Composting, and used 
as animal feed. 

Sairang 2.91 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.9 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.64 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Ngopa 2.5 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.79 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.64 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Bairabi 1.89 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.2 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.62 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

North 
Vanlaipha

i 
1.61 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.16 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.55 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Darlawn 1.59 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.07 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.66 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Zawlnuam 1.76 

Wet waste of 1 TPD is 
treated through 
individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

0.19 TPD of recyclable items 
such as aluminium, iron, 
paper products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.56 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Farkawn 1.38 

Wet waste is treated 
through individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

Recyclable items such as 
aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.58 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Kawrthah 0.94 

Wet waste is treated 
through individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

Recyclable items such as 
aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.48 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

567656
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Names of 
Districts 

Waste 
Generation 

(TPD) 
District 

Wise 

Method of Treatment in the District and its destination Break up details of waste processing District wise Action Plan to Process 100% Waste 

a) b) c) Energy 
Plants 
(Waste 

to 
Energy 
Plants) 

Bio compost 
Units 

Used in cement Units 
Landfill 

sites 

Other 
uses 

of 
inert 

Timelines 
Budget 
outlay 

Proposal 
Organic material 

(Wet Waste) Inerts RDF 

W. 
Phaileng 

1.27 

Wet waste is treated 
through individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

Recyclable items such as 
aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.56 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Khawhai 1.21 

Wet waste is treated 
through individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

Recyclable items such as 
aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.56 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Biate 1.15 

Wet waste is treated 
through individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

Recyclable items such as 
aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.56 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

Phullen 1.17 

Wet waste is treated 
through individual and 
Community level 
Composting, and used 
as animal feed. 

Proposed as cluster with 
nearest SLF 

Recyclable items such as 
aluminium, iron, paper 
products sold to scrap 
dealers. 

NIL NIL NIL NA NIL 
12 

months 

Rs. 0.54 cr for 
construction 
of SWMC 

Setting up of 
Material 
Recovery Facility 

568657
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Annexure 2 Progress in Legacy Waste Management 

(i) (ii) (iii) (iv) (v) 
(vi) 

Composition of the waste 
(vi) (vii) (viii) (ix) 

Names of 
Districts 

Legacy waste site 
(District wise) 

Name of town 

Area covered 
by the legacy 

waste 
(District wise 

in sq.m) 

Quantity of the 
Waste (in MT) in 

each site 
(Population x per 

capita waste 
generation in 
grams)/10^6) 

a) Inerts (%) (Construct
ion Waste, 

Wood, Glass, etc) 
(@10%) 

b) Compost
(%)

organic
(@20%)

c) (%)
Plastic

(@70%)

d) If any
other

material 
(%) 

Process adopted to 
remediate at each 

site 

Timelines to 
process at 
each site 

Final destination 
of the 

components at (v) 

Action plan to 
remediate and 

recover the sites 
at 

(iii) (in sq km) with
earmarked Budget

(District 
Wise) 

Aizawl 

Tuirial Aizawl 1598 NIL NIL NIL NIL NIL NIL NIL Tuirial SWMC 

Sairang Vengthar Sairang 4854 1.83 0.18 0.37 1.28 NIL 

Bioremediation 

Lawngzawl Ram Lengpui 6400 2.42 0.24 0.48 1.69 NIL 24 months 
Lengpui SWMC, 

SLF at Tuirial 

Thenmual Darlawn 5020 1.13 0.11 0.23 0.79 NIL 24 months 
Darlawn SWMC, 

SLF at Tuirial 

Lunglei 

Riangvai Thlanmual Lunglei 12400 17.5 1.75 3.50 12.25 NIL 26 months 
Lunglei SWMC & 

Lunglei SLF Action Plan under 
preparation 

Kawrpui chhuah Tlabung 4236 1.4 0.14 0.28 0.98 NIL 24 months 
Tlabung SWMC & 

Lunglei SLF 

Kolasib 

Dihmun Tlang Kolasib 16310 NIL NIL NIL NIL NIL NIL NIL 

Zotlang Ram N. Kawnpui 4300 2.37 0.24 0.47 1.66 NIL 

Bioremediation 

24 months 
Kawnpui SWMC & 

Kolasib SLF 

Action Plan under 
preparation 

Tuidai Phai Kawng Vairengte 8400 3.24 0.32 0.65 2.27 NIL 26 months 
Vairengte SWMC 

& Kolasib SLF 

Zophai Road Bairabi 6600 1.33 0.13 0.27 0.93 NIL 24 months 
Bairabi SWMC & 

Kolasib SLF 

Champhai 

Mualkawi Ram Champhai 11500 10.05 1.01 2.01 7.04 NIL 26 months 
Champhai 
SWMC& 

Champhai SLF 
Action Plan under 

preparation 

Minte Ram Farkawn 6245 0.98 0.10 0.20 0.69 NIL 24 months 
Farkawn SWMC & 

Champhai SLF 

Serchhip 

Tualthahmual, 
Chhiahtlang 

Serchhip 15400 6.49 0.65 1.30 4.54 NIL 26 months 
Serchhip SWMC& 

Serchhip SLF 

Action Plan under 
preparation 

Kikawt N Vanlaiphai 4840 1.11 0.11 0.22 0.78 NIL 24 months 
N. Vanlaiphai

SWMC & Serchhip  
SLF 

Thlawinem Ram Thenzawl 8340 2.23 0.22 0.45 1.56 NIL 24 months 
Thenzawl SWMC 
& Serchhip SLF 

Mamit 

Vaiza Ram Mamit 9600 3.57 0.36 0.71 2.50 NIL 24 months 
Mamit SWMC& 

Mamit SLF 

Action Plan under 
preparation 

Mauhak W. Phaileng 4856 0.85 0.09 0.17 0.60 NIL 24 months 
W. Phaileng

SWMC & Mamit 
SLF 

Ramrikawn Kawrthah 6800 0.51 0.05 0.10 0.36 NIL 24 months 
Kawrthah SWMC 

& Mamit SLF 

Mauhak Zawlnuam 8560 1.15 0.12 0.23 0.81 NIL 24 months 
Zawlnuam SWMC 

& Mamit SLF 

Saitual 

Ramlaitui Mual Saitual 14400 3.57 0.36 0.71 2.50 NIL 26 months 
Saitual SWMC& 

Saitual SLF 

Action Plan under 
preparation 

YMA Ram Phullen 5400 0.71 0.07 0.14 0.50 NIL 24 months 
Phullen SWMC & 

Saitual SLF 

Sekah Mual Ngopa 7600 1.75 0.18 0.35 1.23 NIL 24 months 
Ngopa SWMC & 

Saitual SLF 

569658
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(i) (ii) (iii) (iv) (v) 
(vi) 

Composition of the waste 
(vi) (vii) (viii) (ix) 

Names of 
Districts 

Legacy waste site 
(District wise) 

Name of town 

Area covered 
by the legacy 

waste 
(District wise 

in sq.m) 

Quantity of the 
Waste (in MT) in 

each site 
(Population x per 

capita waste 
generation in 
grams)/10^6) 

a) Inerts (%) (Construct
ion Waste, 

Wood, Glass, etc) 
(@10%) 

b) Compost
(%)

organic
(@20%)

c) (%)
Plastic

(@70%)

d) If any
other

material 
(%) 

Process adopted to 
remediate at each 

site 

Timelines to 
process at 
each site 

Final destination 
of the 

components at (v) 

Action plan to 
remediate and 

recover the sites 
at 

(iii) (in sq km) with
earmarked Budget

(District 
Wise) 

Khawzawl 

Melkhat Khawzawl 14235 3.38 0.34 0.68 2.37 NIL 26 months 
Khawzawl 
SWMC& 

Khawzawl SLF 
Action Plan under 

preparation Bualpui Zau Biate 4600 0.7 0.07 0.14 0.49 NIL 24 months 
Biate SWMC & 
Khawzawl SLF 

Hmunsam Khawhai 5300 0.74 0.07 0.15 0.52 NIL 24 months 
Khawhai SWMC & 

Khawzawl SLF 

Hnahthial Haulawng Road Hnahthial 16200 2.21 0.22 0.44 1.55 NIL 26 months 
Hnahthial SWMC& 

SLF 
Action Plan under 

preparation 

Lawngtlai KMMTTP Road Lawngtlai 12300 6.39 0.64 1.28 4.47 NIL 26 months 
Lawngtlai SWMC& 

Hnahthial SLF 
Action Plan under 

preparation 

Siaha 
Meisatla, T. Ferry 

Road 
Siaha 13400 7.71 0.77 1.54 5.40 NIL 26 months 

Siaha SWMC & 
Siaha SLF 

Action Plan under 
preparation 

570659
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Annexure 3 Progress in Liquid Waste Management 

(i) (ii) Population
(iii) Sewage

Generation in 
MLD 

(iv) Details of Treatment of Sewage (District Wise)
(v) 

Details of disposal of untreated Sewage (in MLD) 
(District Wise) 

(vi) Action Plan to 
treat untreated 

sewage (District Wise) 

(vii) 
Action taken against the defaulting authority 

Names of 
District 

Urban Rural Urban Rural By STP (MLD) Type of STP 
Disinfection 
method in 

STP 

Discharge 
Water 
Quality 

from STP 
including 

Faecal & E-
Coli 

Other mode 
of 

Treatment 
(MLD) 

(a) Final 
Destination 
of Discharge 
of untreated 

sewage 

(b) 
If (a) above is let out in its quality 

Time 
Lines 

Budget Outlay 
(Cr) 

EC 
imposed 

Show 
cause 
notice 
issued 

Closure 
notice 
issued 

Other 
action 
taken 

W
et

 la
n

d
 

P
o

n
d

 

R
iv

er
 

Se
a 

O
th

er
 W

at
er

 

b
o

d
y 

Aizawl 333474 329971 16.34 10.47 

0.448 MLD 
Currently there is one 
Sewage Treatment Plant 
in Aizawl with a capacity 
of 10 MLD 

Sequencing 
batch 
reactors 

Chlorination 

Online 
Continuous 
Effluent 
Monitoring 
System and 
connected 
to CPCB 
server. 
Effluent 
samples are 
sent to 
PHED Lab 
for Faecal 
and E-coli 
analysis. 

1. Bio 
digesters 
introduced 
for
communal
usage under
SIPMIU
2. Under
AMRUT 2.0, 
small bore
sewer
system with
STP facility is 
proposed for
densely
populated 
area

NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
1 

year 

39.22 cr under 
sewerage and 

Septage 
management in 

AMRUT 

NIL 27 

5 
(copy 

enclosed 
at 

annexure) 

Consent 
revoked- 

1 
Consent 

Rejected- 
1 

Direction 
served-1 

(copy 
enclosed) 

Lunglei 66032 65339 3.24 2.16 

1.Community and 
individual level of soak pit 
for grey water 
management and for 
black water 
management, twin pit for 
individual toilet has been 
proposed in rural areas. 

2. In urban areas, FSTP
will be constructed for
treatment of black water
and constructed wetland
method will be used for
treatment of grey water
under SBM(U) 2.0.

Plan is to be 
finalized, 

DPR 
preparation 
is ongoing 
under SBM 

(U) 

NA NA 

Households 
equipped 
with septic 
tank with 
twin soak pit 
to ensure 
safely 
disposal of 
sewage 

NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 

2 
years 

1. Rs. 280 per
capita in
convergence 
with 15 FC
(70:30) as
per SBM(G)
guideline in
rural areas

2. In urban 
areas, 11 cr
had been 
sanctioned 
under SBM(U)
2.0

NA NA NA NA 

Kolasib 50277 49749 2.46 1.64 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Champhai 38514 38114 1.89 1.26 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Serchhip 34342 33980 1.68 1.12 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Mamit 21213 20990 1.04 0.69 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Saitual 21042 20821 1.03 0.69 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Khawzawl 16846 16669 0.90 0.55 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Hnahthial 7711 7627 0.38 0.25 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Lawngtlai 22340 22106 1.09 0.73 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

Siaha 26931 26647 1.32 0.88 NA 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
No 

Data 
NA NA NA NA 

571660

660



Annexure 4 Current Status of Construction of Solid Waste Management Centre In Mizoram 

Sl. No Name of District/Town 

Proposed 
processing 
capacity 

(TPD) 

Proposed 

MRF 

(TPD) 

Area of 

Facility 

(Sq.m) 

DPR 

Amount 

(in crore) 

Status 
Work 

progress (%) 
Tentative date of completion 

1 Champhai 3 7 52642 2.88 Construction Completed 100 

Machinery procurement in progress (Tender Notice 
NO:11/DTE(UD&PA)/Tech/2025-2026, Dated Aizawl 
the 13th May 2025) expected to operate by January 

31st 2026 

2 Lunglei I 6 16 24270 12.98 Construction Completed 100 

Machinery procurement in progress (Tender Notice 
NO:11/DTE(UD&PA)/Tech/2025-2026, Dated Aizawl 
the 13th May 2025) expected to operate by January 

31st 2026 

3 Lunglei II 6 16 24270 12.98 
Beam work upto ground level for MRF Building completed. 

Laying of shuttering for slab work under process. 
30 September 2026 

4 Saitual 3 7 20533 6.98 
RCC tank work under process. MRF building column work 

completed. 
27 September 2026 

5 Lawngtlai 3 7 60000 6.97 
Plastering of Site office under process. Foundation and 

Column work upto Basement Completed. 
28 September 2026 

6 Siaha 3 7 177408 6.98 
Laying of foundation For MRF Building completed. Beam 
work on Basement under process. Widening of approach 

road under process. 
23 September 2026 

7 West Phaileng 2 4 4856 0.56 Contractor selected NA July 2026 

8 Thenzawl 2 6 25398 0.68 Contractor selected NA July 2026 

9 Lengpui 2 6 20000 0.61 Contractor selected NA July 2026 

10 Sairang 2 6 4854 0.64 Contractor selected NA July 2026 

11 Phullen 2 4 490 0.54 Contractor selected NA July 2026 

12 Hnahthial 3 7 50000 2.76 
Tender floated (NIT No. 43/DTE(UD&PA)/Tech/2025-2026 

dated 01 .08.2025 
NA December 2026 

13 Mamit 3 7 40000 2.03 Contractor selected NA December 2026 

14 Serchhip 3 7 26000 3.33 Contractor selected NA December 2026 

15 Khawzawl 3 7 40000 3.18 
Tender floated (NIT No. 43/DTE(UD&PA)/Tech/2025-2026 

dated 01 .08.2025) 
NA December 2026 

16 Biate 2 4 12700 0.56 Contractor selected NA July 2026 

17 Khawhai 2 4 6000 0.56 Contractor selected NA July 2026 

18 Farkawn 2 4 6245 0.58 Contractor selected NA July 2026 

19 Darlawn 2 6 450 0.66 Contractor selected NA July 2026 

20 Zawlnuam 2 6 26500 0.56 Contractor selected NA July 2026 

21 Bairabi 2 6 200 0.62 Contractor selected NA July 2026 

22 Ngopa 2 6 5000 0.64 Contractor selected NA July 2026 

23 Vairengte 2 6 900 0.64 Contractor selected NA July 2026 

24 Tlabung 2 6 3236 0.67 Contractor selected NA July 2026 

25 Kawrthah 2 4 0.48 Work to commence soon NA July 2026 

26 Kawnpui 2 6 900 0.61 Work to commence soon NA July 2026 

27 N Vanlaiphai 2 4 1680 0.55 Work to commence soon NA July 2026 

572661
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Annexure 5 Cluster Approach for Used Water Management under SBM(U) 2.0 

Sl. No 
Name of Target 

Location for setting up 

Treatment Plant 

Clustered Urban 

Areas 
Treatment System adopted 

1 Lunglei -  2 Co-Treatment System (STP)

2 Kolasib 
Kolasib, N. 

Kawnpui, Vairengte 

& Bairabi 

 1 Co-Treatment System (STP) in Kolasib.

 Grey Water Treatment System to be adopted

in N. Kawnpui, Vairengte & Bairabi.

3 Champhai - 

 1 Co-Treatment System (STP) in Champhai.

 Convergence meeting with PHED be

proposed for utilizing the existing plant

constructed and upgrading into FSTP.

4 Mamit -  1 Co-Treatment System (STP)

5 Khawzawl 
Khawzawl, Khawhai 

& Biate 

 1 Co-Treatment System (STP) in Khawzawl.

 Grey Water Treatment System to be adopted

in Khawhai & Biate.

6 Serchhip 
Serchhip & 

Thenzawl 

 1 Co-Treatment System in Sairang and Grey

Water Treatment System to be adopt in

Thenzawl.

7 Saitual -  1 Co-Treatment System (STP)

8 Hnahthial -  1 Co-Treatment System (STP)

9 Lawngtlai - 

 1 Co-Treatment System (STP)

 1 FSTP set up under LADC. Convergence

meeting be proposed with LADC for

upgradation of the existing FSTP.

10 Siaha -  1 Co-Treatment System (STP)

11 Lengpui Sairang & Lengpui 

 1 Co-Treatment System (STP) in Sairang and

Grey Water Treatment System to be adopt in

Lengpui.

12 Darlawn -  FSTP with Grey Water Treatment System

13 Zawlnuam -  FSTP with Grey Water Treatment System

14 N Vanlaiphai -  FSTP with Grey Water Treatment System

15 Tlabung -  FSTP with Grey Water Treatment System

Note: Tender for DPR Preparation for Used Water Management under SBM(U) 2.0 is already floated and 
finalized the agency (M/S-Radiant Pvt Ltd) by UD&PA department with Agreement No-B.14016/1/2024(SBM)-
DTE(UD&PA) dated 30.08.2025
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Annexure 6  Special Drive and Interventions 

IEC & Behavioural changes: 

Under IEC Component, workshop, awareness campaigns at state, city and town level in all urban areas in 

Mizoram covering topics on waste handling, segregation of waste, prohibition of littering, ODF+, Garbage Free 

City, Ban on Single Use Plastics, environmental conservation etc. 

Following activities have been undertaken during FY 2024-2025: - 

1. In order to conduct an intensive IEC and BCC campaign in all of Mizoram's urban towns during FY 2024–2025,

Swachh Bharat Mission (Urban) 2.0 has teamed up with Save the Riparian, a group of environmental activists.

Citizens of all ages participated in a "Jan Andolan" to clean up water bodies as a result of this effort. Prominent

individuals, including the Mizoram Chief Minister, the UD&PA Minister, the Sports Minister, and other

politicians, also volunteered and joined the cause. All of Mizoram's district headquarters as well as Aizawl's

places of worship have seen intense IEC campaigns.
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2. Safai Apnao, Bimari Bhagao (SABB)– An intensive Swachhata Drive for Monsoon Preparedness, in alignment

with the Stop Diarrhoea Campaign during 15th July to 31st August, 2024 has been carried out in all urban towns

of Mizoram focusing on (i) cleanliness drives (ii) advocacy and (iii) inter-departmental convergence as detailed

out below: -

 No. of Cleanliness Drives- 234

 No. of Drives on Rainwater Harvesting – 158

 No. of Post Monsoon Awareness Drives – 146

 No. of NGOs/ Organizations involved – 280

 No. of People Mobilized – 24509

 Area Cleaned – 1277.35 sq km

 No. of views and impressions on social media – 19144

3. Swachh Bharat Mission (Urban) UD&PA Department and Swachh Bharat Mission (Grameen) PHE Department

jointly organized the State Level Launching of Swachhata Hi Seva 2024 on 17.09.2024 at MYC Auditorium,

MINECO. For the successful implementation of the campaign, State Steering Committee was constituted under

the chairmanship of Chief Secretary in the State capital and District Steering Committee chaired by the

respective Deputy Commissioners in all district headquarters. During SHS24 Campaign, over 520 activities were

carried out in all urban areas and 270 cleanliness target unit (CTU) were identified and cleaned up. Health camps
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for Sanitation Workers were conducted in all 28 urban towns of Mizoram in coordination with Health 

Department. More than 200 Swachhata Activities such as Waste to Art Competition, Swachhata Rally, Drawing/ 

Painting Competition, Essay Writing Competition, College Level Swachhata Competition, Swachh Food Stalls etc. 

were carried out. Swachhata Hi Seva culminated on 2nd October, 2024 with the celebration of Swachhata Diwas 

at State Level and District/ Town level.  
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4. Mizoram Cleanliness Week 2024 was observed from 17th September to 2nd October, 2024 in all urban towns

and all government establishments. Day wise Swachata activities were carried out during the Week. No

Tolerance Day for Open dumping and spitting were also observed during Cleanliness Week.

5. Urban Development & Poverty Alleviation Department and its umbrella Departments - Aizawl Municipal

Corporation and Aizawl Smart City Limited have prepared a ‘Comprehensive Plan for Municipal Waste

Management in Aizawl’ which aims to make Aizawl, the cleanest city in India and beyond through whole of

Department approach and partnerships with private entities and citizens. For smooth execution of the

integrated Plan, Aizawl Faina Hmathlir (A vision for Clean Aizawl) programme was organized in Aizawl inviting

representatives from all Local Councils within Aizawl Municipal area.
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6. In line with the Comprehensive Plan on Solid Waste Management in Aizawl, a meeting with all Local Councils to

chalk out a plan for House-to-House Campaign was organised during October 21 & 22, 2024 in all Local Councils

in the presence of LC members and representatives of various NGOs and prominent citizens. A new Three-bin

system for source segregation was introduced and distributed which is to be followed in Aizawl city from 1st

January, 2025.

7. Mizoram Cleanliness Competition 2024 was kick started from 2nd October, 2024 in all urban towns of Mizoram

which serves as a preparatory stage for Swachh Survekshan. This competition has been organized since 2017 to

foster a healthy competition amongst the urban towns. It assessed the towns on various yardsticks on solid

waste management, used water management, IEC activities, general cleanliness, Sanitation and environmental

conservation. On-field assessment is now ongoing and the result is expected to be announced on January, 2025.

Annexure 7 Ring Fenced Amount Details 

Sl. No Particulars Amount Expenditure Expenditure % 

1 Siaha SWMC ₹ 6,98,29,000.00 ₹ 1,44,08,719.00 20.63 

2 Lunglei-2 SWMC ₹ 6,98,01,000.00 ₹ 1,82,43,638.00 26.14 

3 Lawngtlai SWMC ₹ 6,97,70,000.00 ₹ 1,84,54,892.00 26.45 

4 Saitual SWMC ₹ 6,98,00,000.00 ₹ 2,66,44,586.00 38.17 

5 Champhai SWMC ₹ 3,97,69,000.00 ₹ 59,10,150.00 14.86 

6 
Improvement & 
Upgradation in various 
District 

₹ 12,59,78,000.00 ₹ 1,46,52,497.00 11.63 

7 Tuirial SWMC ₹ 4,92,56,900.00 ₹ 4,92,56,900.00 100 

8 Hopper (2024-25) ₹ 45,21,000.00 ₹ 45,21,000.00 100 

9 District Offices ₹ 12,75,000.00 ₹ 12,75,000.00 100 

Total ₹ 49,99,99,900.00 ₹ 15,33,67,382.00 48.65 
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Annexure 8 Time-bound execution plan-SWM 
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Annexure 9 Action Plan for Legacy Waste Remediation 
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Annexure 10 Time bound Action Plan for Sewage & Septage Water Management 
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Government of Mizoram 
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